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ITEM NO.301                  COURT NO.12                  SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil) No. 940/2017

BIKRAM CHATTERJI & ORS.                            Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(IA  No.  62925/2025  -  APPROPRIATE  ORDERS/DIRECTIONS,  IA  No.
112473/2025 - APPROPRIATE ORDERS/DIRECTIONS, IA No. 290841/2024 -
CLARIFICATION/DIRECTION,  IA  No.  275293/2025  -  CLARIFICATION/
DIRECTION, IA No. 62945/2025 - INTERVENTION/IMPLEADMENT and IA No.
275292/2025 - INTERVENTION/ IMPLEADMENT)
 
WITH

SLP(C) No. 1879/2018 (XVII-B)
(IA No. 65984/2022 - CLARIFICATION/DIRECTION and IA No. 127671/2017
- EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT

SMC(Crl) No. 4/2018 (XVII-B)

CONMT.PET.(C) No. 47/2023 in W.P.(C) No. 1374/2021 (X)
(IA No. 51998/2024 - EXEMPTION FROM FILING O.T.)

Diary No. 11712/2023 (X)
(IA No. 111101/2023 - EX-PARTE STAY)

CONMT.PET.(C) No. 63/2024 in W.P.(C) No. 940/2017 (X)
(IA  No.  109573/2025  -  APPROPRIATE  ORDERS/DIRECTIONS,  IA  No.
8062/2024  -  EXEMPTION  FROM  FILING  O.T.  and  IA  No.  1154/2024  -
PERMISSION TO FILE APPLICATION FOR DIRECTION)

Diary No. 26776/2024 (XIV)
(IA  No.  133124/2024  -  CONDONATION  OF  DELAY  IN  FILING,  IA  No.
133126/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT,
IA  No.  133130/2024  -  INTERVENTION/IMPLEADMENT  and  IA  No.
133125/2024 - PERMISSION TO FILE PETITION (SLP/TP/WP/..))
 
Date : 12-02-2026 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE SANJAY KUMAR
         HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA

By Courts Motion
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Mr. R. Venkataramani, A.G. (N/P)
Mr. Praveen Vignesh, Adv. 
Mr. Kumar Mihir, AOR 
Mr. Gunjan Sharma, Adv. 

For Petitioner(s) :  
                   Mr. Amit Pawan, AOR
                   
                   Mr. Himanshu Shekhar, AOR
                   Mr. M.L. Lahoty, Adv.
                   Mr. Anchit Sripat, Adv.
                   Mr. Arvind Kumar, Adv.

Mr. Parth Shekhar, Adv.
Mr. Youkteshwari Prasad, Adv.
Ms. Divya Singh, Adv.

                                      
                   Mr. Pradeep Dhingra, Adv.
                   Mr. Anish Gupta, Adv.
                   Mr. Vijendra Jain, Adv.
                   Mr. Kapil Paliwal, Adv.
                   Ms. Raina Anand, Adv.
                   Mr. Ankit Barman, Adv.
                   Mr. Prashant Singh, AOR
                   
                   Mr. Atul Sharma, AOR
                   
                   Mr. Rohan Thawani, Adv.
                   Mr. V. Shyamohan, Adv.
                   Mr. Udai Vikram Singh Rathore, Adv.
                   Ms. Sradhaxna Mudrika, Adv.

M/s. KMNP Law, AOR
                   
                   Ms. Farhat Jahan Rehmani, AOR
                   
                   Mr. Raj Kamal, AOR
                   Mr. Aseem Atwal, Adv.
                   Mr. Anurag Chandra, Adv.
                   Ms. Nupur Kaushik, Adv.
                   
                   Mr. Gaurav Goel, AOR
For Respondent(s) :

Mr. Vishnu Sharma, AOR

                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Anupam Misra, Adv.
                   Mr. Suraj Singh, Adv.
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                   Mr. Sudarshan Lamba, AOR

                   Ms. Rakhi Ray, AOR

                   
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. Ashish Prakash, Adv.
                   
                   M/s. Cyril Amarchand Mangaldas, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.
                   
                   Ms. Ruchira Goel, AOR

                   Mr. Soayib Qureshi, AOR
                   
                   Mr. Kuber Dewan, Adv.
                   Ms. Neeharika Aggarwal, Adv.
                   Mr. Kaushtubh Srivastava, Adv.
                   Ms. B. Vijayalakshmi Menon, AOR
                                      
                   Mrs. Aishwarya Bhati, A.S.G.
                   Mr. V. Mohana, Sr. Adv. (N/P)
                   Mr. Nachiketa Joshi, Sr. Adv. (N/P)
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. Mohd. Akhil, Adv.
                   Mr. Prashant Singh-II, Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Jagdish Chandra Solanki, Adv.
                   Mr. Manish, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Ms. Preeti Rani, Adv.
                   Mr. Padmesh Mishra, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Arvind Kumar Sharma, Adv.

Ms. Aishwarya Bhati, ASG
Ms. Shreya Jain, Adv.
Mr. Arkaj Kumar, Adv.
Mr. Mukul Singh, Adv.
Mr. Abhinav Aggarwal, Adv.
Ms. Shweta Singh Verma, Adv.

                                      
                   Mr. Pradhuman Gohil, Adv.
                   Mrs. Taruna Singh Gohil, AOR
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                   Mr. Ashish Kabra, Adv.
                   Mr. Mohammad Kamran, Adv.
                   Mr. Alapati Sahithya Krishna, Adv.
                   Mr. Rushabh N. Kapadia, Adv.
                   Ms. Hetvi Ketan Patel, Adv.
                   Ms. Taniya Bansal, Adv.
                   Ms. Kawalpreet Kaur, Adv.
                   Mr. Pulkit Khanduja, Adv.
                                      
                   Mr. Shekhar G. Devasa, Sr. Adv.
                   Mr. Manish Tiwari, Adv.
                   Mrs. Thashmitha Muthanna, Adv.
                   Mr. Rakesh Kini, Adv.
                   Mr. Shashi Bhushan Nagar, Adv.

M/s. Devasa & Co., AOR
                   
                   Mr. Sonal Jain, AOR

                   Ms. Shikha Sarin, AOR

                   Ms. Bharti Badesra, AOR
                   
                   Mr. Pawanshree Agrawal, AOR
                   
                   Mr. Somesh Chandra Jha, AOR
                   
                   Mr. Mohit Chaudhary, Adv.
                   Ms. Puja Sharma, Adv.
                   Mr. Kunal Sachdeva, Adv.
                   Ms. Madhuri Jain, Adv.
                   Mr. Balwinder Singh Suri, Adv.
                   Mr. Anubhav Singhal, Adv.
                   Ms. Katyayani Vajpayee, Adv.
                   Mr. Nishant Walia, Adv.
                   Mr. Naveen Sharma, Adv.
                   Mr. Lakshay Yadav, Adv.
                   Ms. Arpita Goyal, Adv.

M/s. Kings And Alliance LLP, AOR
                   
                   Mr. B.K. Satija, AOR

                   Mr. Umesh Kumar Khaitan, AOR

                   Mr. Santosh Kumar - I, AOR
                   
                   Mr. Mohd. Moonis Abbasi, Adv.
                   Mr. Mohd. Parvez Dabas, Adv.
                   Mr. Uzmi Jameel Husain, Adv.
                   Mr. Daanish Ahmed Syed, Adv.
                   Mr. Aqib Baig, Adv.
                   Mr. Mohd. Shahib, Adv.
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                   Mr. Mohd. Shakim, Adv.
                   Mr. Mohammad Aadil Khan, Adv.
                   M/s. Shakil Ahmad Syed, AOR
                   
                   Mr. Ajay Gupta, Adv.
                   Mr. Kameshwar Gumber, Adv.
                   Mr. Ashok Anand, AOR
                   
                   Mr. Aakarshan Aditya, AOR

                   Mr. Sanjai Kumar Pathak, AOR

                   Mr. Pramod Dayal, AOR
                   
                   Mr. Niraj Gupta, AOR
                   Mr. Faizal Khan, Adv.
                   Ms. Anshu Gupta, Adv.
                   Mr. Shubham Gupta, Adv.
                   Ms. Siddhi Gupta, Adv.
                   
                   Ms. Amita Singh Kalkal, AOR

                   Mr. Prateek K. Chadha, AOR

                   Mr. Gaurav, AOR

                   Mr. Badri Prasad Singh, AOR

                   Mrs. Kirti Renu Mishra, AOR

                   Mr. Syed Mehdi Imam, AOR

                   Mr. Anuj Bhandari, AOR
                   
                   Mr. Uddyam Mukherjee, AOR
                   
                   Mr. Awanish Sinha, AOR

                   Mr. Yadav Narender Singh, AOR

                   Mr. Anil Nag, AOR

                   Mr. Sureshan P., AOR
                   
                   Mrs. Sunita Singh, Adv.
                   Mr. Abhigya Kushwah, AOR
                   Mr. Pradeep Kumar Dubey, Adv.
                   Mr. Siddharth Rajkumar Murarka, Adv.
                   Mr. Rohan Rohatgi, Adv.
                   Mrs. Shubhangini Rohatgi, Adv.
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                   Mr. Arpit Rai, Adv.
                   Mr. Ashish Kr. Sinha, Adv.
                   Mr. Aviral Kashyap, AOR
                                      
                   Mr. Brijesh Kumar Tamber, AOR
                   Mr. Vinay Singh Bist, Adv.
                   Ms. Arani Mukherjee, Adv.
                   Mr. Yashu Rustagi, Adv.
                   Mr. Sahas Bhasin, Adv.
                   
                   Mr. Jasmeet Singh, AOR

                   Mr. Rishi Matoliya, AOR

                   Mr. Divyesh Pratap Singh, AOR
                   
                   Mr. Mohd. Yasin, Adv.
                   Mr. S.S. Bandyopadhyay, Adv.
                   Mr. Soumya Kundu, Adv.
                   Mr. Syed Miran Ahmad, Adv.
                   Ms. Sarita Verma, Adv.
                   Mr. Gourav Dixit, Adv.
                   Mr. Abhay Singh, Adv.
                   Mr. V.K. Shukla, Adv.
                   Mr. Sugam Mishra, Adv.
                   Mr. Satish Kumar, AOR
                   
                   Mr. Sahil Chandra, AOR                      

                                      
                   Mr. Christopher Dsouza, AOR

                   Mr. Aditya Jain-1, AOR

                   Mr. Kedar Nath Tripathy, AOR
                   
                   Mr. Deepak Goel, AOR
                   Ms. Preeti Archna Gupta, Adv.
                   Ms. Alka Goyal, Adv.
                   Ms. Urvashi Sharma, Adv.
                   
                   Mrs. Priya Puri, AOR
                   
                   Mr. Manish Gupta, Adv.
                   Mr. Sowmya China, Adv.
                   Mr. Arpit Shukla, AOR
                   
                   Mrs. Anil Katiyar, AOR

                   Mr. Gaurav Goel, AOR

                   Mr. Shubham Bhalla, AOR
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                   Mr. Ashok Mathur, AOR

                   Ms. Bharti Tyagi, AOR

                   Mr. Praveen Chaturvedi, AOR

                   Mr. Tushar Singh, AOR

                   Mr. Amit Pai, AOR

                   Mr. Ashish Batra, AOR

                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Manoj Singh, Adv.
                   Mr. Sanjay Kumar Visen, AOR
                   Mr. Prashant Sharma, Adv.
                   
                   Mr. T. Mahipal, AOR
                   
                   Mr. Saurabh Upadhyay, Adv.
                   Ms. Hardikaa Kalia, Adv.
                   Mr. Manish Chaurasia, Adv.
                   Mr. Adhyatmik Khanna, Adv.
                   Mr. Vinay Kumar Singh, Adv.
                   Mr. S.K. Verma, AOR
                   
                   Mr. Shantwanu Singh, AOR
                   
                   Ms. Ashmita Bisarya, Adv.
                   Mr. Gaurav Mehta, Adv.
                   Ms. Sabnam Sultana, Adv.
                   Mr. Nirmal Kumar Ambastha, AOR
                   
                   Mrs. Tanuj Bagga Sharma, AOR
                   Dr. M.K. Ravi, Adv.
                   Mr. Denson Joseph, Adv.
                   Dr. Praveen Hans, Adv.
                   Mrs. Shefali Sethi, Adv.
                   Mr. Navdeep Singh, Adv.
                   
                   Ms. Aruna Gupta, AOR
                   
                   Mr. Aslam Ahmed Jamal, AOR
                   Ms. Shabiesta Nabi, Adv.
                   Mr. Arun Kumar Arunachal, Adv.
                   Mr. Rohit Jain, Adv.
                   Mr. Nitish Kumar, Adv.
                   Mr. Kafeel Ahmad, Adv.
                   Mr. Abhishek Dwivedi, Adv.
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                   Mr. Aneesh Mittal, AOR
                   
                   Mr. Vipin Kumar Jai, AOR
                   Mrs. Gurinder Jai, Adv.
                   Ms. Sanjna Dua, Adv.
                                      
                   Mr. Rajesh P., AOR
                                      
                   Mr. Bhuwan Raj, AOR
                   Ms. Manju Savita, Adv.
                   Mr. Satish Kushwaha, Adv.
                   Ms. Anushka Garg, Adv.
                                      
                   Mr. Devendra Singh, AOR
                   Mr. Rajeev Kumar Jha, Adv.
                   Mrs. Manisha Rore, Adv.
                   Mr. Raj Kumar Sharma, Adv.
                                      
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Mukul Singh, Adv.
                   Mr. Mohd. Akhil, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Ms. Preeti Rani, Adv.
                   
                   Mr. Naresh Kumar, AOR

                   Mr. Rameshwar Prasad Goyal, AOR
                                      
                   Mr. Kaushik Choudhury, AOR

                   M/s. ACM Legal, AOR

                   M/S. Karanjawala & Co., AOR

                   Mr. Anuj Kapoor, AOR

                   Mr. Abhinav Agrawal, AOR

                   Ms. Charu Sangwan, AOR
                   
                   Mr. Shivam Sharma, Adv.
                   Mr. Abhishek Manchanda, AOR
                   
                   Mr. Aman Gupta, AOR

                   Ms. Anannya Ghosh, AOR
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                   Ms. Anubha Agrawal, AOR

                   Mr. D.S. Chauhan, AOR

                   Mr. Abhinav Ramkrishna, AOR

                   Ms. Divya Roy, AOR

                   Ms. Mithu Jain, AOR

                   Ms. Udita Singh, AOR

                   Ms. Aanchal Tikmani, AOR
                   
                   Ms. Shweta Priyadarshini, AOR
                   Ms. Nishi Singh, Adv.
                   Ms. Bhagwati, Adv.                   
                   
                   Dr. Shashwat Bajpai, Adv.
                   Mr. Rohit Amit Sthalekar, AOR
                   Mr. Siddhant Singh, Adv.
                                      
                   Mr. Ashwarya Sinha, AOR
                   Mr. Aditya Malhotra, Adv.
                   Mr. Govind Rishi, Adv.
                   Mr. Sankalp Mahindru, Adv.
                   Mr. Bablu, Adv.
                   
                   Mr. Rohit Kumar Singh, AOR
                   Mr. Sanjay Kapur, AOR
                   
                   Mr. Ramesh Babu M.R., AOR
                   Ms. Nisha Sharma, Adv.
                   Ms. Manisha Singh, Adv.
                   Mr. Rohan Srivastava, Adv.
                   
                   Mr. Rajat Mittal, AOR
                   
                   Mr. Sujeet Kumar, Adv.
                   M/s. V. Maheshwari & Co., AOR
                   
                   Mr. Sumit Srivaastava, AOR
                   
                   Mr. Sriram P., AOR
                   Mr. Nalukettil A.S. Nair, Adv.
                   Ms. Maneesha Sunil Kumar, Adv.
                   Ms. Anu Priya, Adv.
                   Mr. Chandan Kumar Mandal, Adv.
                   Mr. Tarachand Singh, Adv.
                   Mr. Avanish Pandey, Adv.
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                   Petitioner-in-person
                   
                   Mr. Divyakant Lahoti, AOR
                   Mr. Kumar Vinayakam Gupta, Adv.
                   Ms. Praveena Bisht, Adv.
                   Ms. Vindhya Mehra, Adv.
                   Mr. Kartik Lahoti, Adv.
                   Ms. Samridhi Bhatt, Adv.
                   Mr. Siddharth Tripathi, Adv.
                   Ms. Akanksha Soni, Adv.
                   Ms. Shubheksha Dwivedi, Adv.
                   Ms. Shivangi Malhotra, Adv.
                   Mr. Sumit Sinha, AOR
                   Mr. Sanchit Garga, AOR
                   Mr. M.T. George, AOR
                   Mr. G.N. Reddy, AOR
                   Ms. Shilpa Liza George, AOR
                   
                   Ms. Sneha Kalita, AOR
                   Mr. Aryan Choudhury, Adv.
                   
                   Mr. Rahul Joshi, AOR

                   Dr. Vijendra Singh, AOR
                   
                   Mr. K.K. Singh, Adv.
                   Mr. Aishwarya Pathak, AOR
                   Ms. Tamanya Gaur, Adv.
                   Ms. Sakshi Chahar, Adv.
                   
                   Ms. Rajkumari Banju, AOR

                   Mr. Anil Kumar Mishra-I, AOR
                   
                   Mr. Sanchit Garga, AOR
                   Mr. Kunal Rana, Adv.
                   Mr. Shashwat Jaiswal, Adv.
                   Ms. Aarohi Garg, Adv.

                   Mr. Karunakar Mahalik, AOR

Mr. Ravi Kant, Adv.
Mr. Mayank Manish, Adv.

                   Mr. Chandra Prakash, AOR
Mr. Abhishek Chatterjee, Adv.

                   Mr. Vishal Gupta, AOR

                   Mr. Alok Tripathi, AOR

                   Mr. Ranjit Kumar Sharma, AOR
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                   Mr. Kailash Prashad Pandey, AOR

                   Ms. Prerna Mehta, AOR

                   Ms. Charu Mathur, AOR

                   Mr. B. Krishna Prasad, AOR

                   Ms. Richa Kapoor, AOR

                   Mr. Anas Tanwir, AOR
                   
                   Mr. Deepak Prakash, AOR
                   Ms. Jyoti Pandey, Adv.
                   Ms. Divyangna Malik, Adv.
                   Mr. Rahul Suresh, Adv.
                   Ms. Shivangi Rajawat, Adv.
                   Ms. Manshi Sinha, Adv.
                   Mr. Rahul Rajeev, Adv.
                   Ms. Ridhika Singh, Adv.
                   Mr. Sankalp Tewari, Adv.
                   Mr. Azim Basheer, Adv.
                                      
                   Mr. Vishal Ganda, Adv.
                   Mr. Satyajit A. Desai, Adv.
                   Mr. Abhinav K. Mutyalwar, Adv.
                   Mr. Sachin Singh, Adv.
                   Ms. Anagha S. Desai, AOR
                   
                   M/s. PBA Legal, AOR
                   
                   Mr. Vinod Kumar Mantoo, Adv.
                   Mr. Devesh Maurya, Adv.
                   Mr. Rohit Swarup, Adv.
                   Mr. Sunny Kapoor, Adv.
                   Mr. Krishan Kumar, Adv.
                   Ms. Sheetal Kandpal, Adv.
                   Mr. Hari Sahteshwar, Adv.
                   Mr. Praveen Swarup, AOR
                   
                   Mr. Palash Singhai, AOR
                   Ms. Astha Sharma, AOR
                   
                   Ms. Kamakshi S. Mehlwal, AOR
                   Mr. Abhik Kumar, Adv.
                   Mr. Sanveer Mehlwal, Adv.
                   Ms. Geetanjali Mehlwal, Adv.
                   Mr. Govind Bali, Adv.
                   Mr. Deepak Girdhar, Adv.
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                   Mr. Siddhartha Dave, Sr. Adv.
                   Mr. Gudipati Gayatri Kashyap, Adv.
                   Mr. Apoorva Pandey, Adv.
                   Mr. Rose Verma, Adv.
                   Mr. Rahul Yadav, Adv.
                   Mr. Ronvijay Gohain, Adv.
                   Ms. Anam Ahmad, Adv.
                   Ms. T. Archana, AOR
                   
                   Ms. Mayuri Raghuvanshi, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Prashant Singh-I, Adv.
                   Mr. Mukul Singh, Adv.
                   Ms. Nachiketa Joshi, Adv.
                   Mr. Sughosh Subramanyam, Adv.
                   Ms. Rukhmini Bobde, Adv.
                   Mr. Vikrant Yadav, Adv.
                   Mr. Raj Bahadur Yadav, AOR
                                      
                   Ms. Jasmine Damkewala, AOR
                   Ms. Vaishali Sharma, Adv.
                   Mr. Divyam Khera, Adv.
                   Ms. Anusha Misra, Adv.
                                      
                   Mr. Siddhartha Dave, Sr. Adv.
                   Ms. Manisha Ambwani, AOR
                   Mr. Gudipati Gayatri Kashyap, Adv.
                   Ms. Apoorva Pandey, Adv.
                     
                   Mr. Rohan Thawani, Adv.
                   Mr. V. Shyamohan, Adv.
                   Mr. Udai Vikram Singh Rathore, Adv.
                   Ms. Sradhaxna Mudrika, Adv.

M/s. KMNP Law, AOR
                   

Mr. Naushad Ahmed Khan, Adv.
                   Ms. Shradha Agrawal, AOR

                   Ms. Sujata Kurdukar, AOR

                   Ms. Dharitry Phookan, AOR
                   
          UPON hearing the counsel, the Court made the following
                             O R D E R

Upon perusing the status report filed by the Directorate of
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Enforcement1, it has come to light that M/s. J.P. Morgan India

Private Limited is also under investigation regarding its role and

culpability in relation to the present case.  As one of us, Sanjay

Kumar, J., has a near relation working in a high position in the

aforestated company, the matter cannot be heard by this Bench.

Registry is directed to place the matter before the Hon’ble

The Chief Justice for posting it before a Bench, in which one of us

(Sanjay Kumar, J.), is not a member.

That being said, as the aforestated status report of the DoE

also states to the effect that the DoE is willing to undertake sale

of attached assets, be it at Indore or elsewhere, if ordered to do

so and has also cited a precedent in that regard, viz. the order

dated 10.10.2025 passed in M.A. No. 2227/2024 in W.P. (Crl.) No.

31/2020, titled “Nowhera Shaik & Anr. vs. Union of India & Ors.”,

we deem it appropriate to direct the DoE to undertake the sale of

the attached properties, details of which have been furnished in

Table-1 at pages 7 and 8 of the aforestated status report, in

accordance with law and due procedure.

Status report dated 19.01.2026 filed on behalf of the State of

U.P. is taken on record. In terms thereof, we find that Fire Safety

No  Objection  Certificates  (NOCs)  have  not  been  issued  only  in

relation to four projects – Sapphire I in NOIDA and Centurion Park

Low  Rise,  Leisure  Valley  Villas  and  Leisure  Valley  Adarsh  Awas

Yojna in Greater NOIDA. Steps shall be taken by the authorities

concerned to process and expedite the issuance of Fire Safety NOCs

1  “DoE”, for short
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in relation to these four projects also.

Environment Clearances have already been granted in relation

to all the projects.  Electric Safety NOCs (License to operate

lifts) is yet to be granted for the following projects: -

1. Sapphire I (Noida);

2. Platinum & Titanium (Noida);

3. Heart Beat-2 (Noida);

4. Dream Valley Villas (Greater Noida);

5. Dream Valley Enchante (Greater Noida);

6. Leisure Valley Villas (Greater Noida);

7. Leisure Valley Verona A & B (Greater Noida); and

8. Leisure Valley Adarsh Awas Yojna (Greater Noida).

In  this  regard,  we  find  that  the  learned  Court  Receiver

submitted a ‘Note’ for the hearing which was scheduled to be held

on 22.01.2026 but stood postponed till today. In terms thereof,

pursuant  to  the  meeting  held  on  22.12.2025  with  all  the

stakeholders,  a  prayer  has  been  made  that  exemption  should  be

granted in relation to production of the following documents: -

1. Time Extension Certificate;

2. No Dues Certificate from the Property department; and

3. Newspaper  publication  by  Promoter  for  Occupancy  

Certificate (OC)/Completion Certificate (CC).

We  also  find  from  the  aforestated  ‘Note’,  that  the  Chief

Executive Officers of New Okhla Industrial Development Authority
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(NOIDA)  and  Greater  NOIDA  participated  in  the  meeting  held  on

22.12.2025  and  suggested  that  a  Committee  should  be  formed,

comprising all the stakeholders, including representatives of the

Court Receiver, NOIDA, Greater NOIDA, NBCC (India) Limited, Airport

Authority of India, Ministry of Environment, Forest and Climate

Change,  State  Environment  Impact  Assessment  Authority,  Labour

Department, Fire Department, Electrical Safety Department, Uttar

Pradesh Pollution Control Board, having Regional Offices at NOIDA

and  Greater  NOIDA,  District  Magistrate,  Gautam  Buddh  Nagar  and

other  officials,  if  required.   The  role  of  this  Committee,  as

contemplated, is to resolve all issues within the targetted time

lines so as to secure the OCs/CCs in relation to Amrapali Group

projects in NOIDA and Greater NOIDA.  

This  being  the  understanding  amongst  the  stakeholders,

including NOIDA and Greater NOIDA, we deem it appropriate to direct

exemption from production of the aforestated three documents, viz.

Time Extension Certificate, No Dues Certificate from the Property

department, and Newspaper publication by Promoter for OC/CC.  We

may, however, note the submission of Mr. Ravinder Kumar, learned

senior counsel, appearing for NOIDA and Greater NOIDA, that such

exemption  would  be  granted  without  prejudice  to  the  rights  of

NOIDA/Greater NOIDA to eventually claim their dues.

The  aforestated  exemptions  shall  apply  not  only  for  the

issuance of OCs/CCs, but also for the Fire Safety NOCs in relation

to the projects – Sapphire I in NOIDA and Centurion Park Low Rise,

Leisure  Valley  Villas  and  Leisure  Valley  Adarsh  Awas  Yojna  in
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Greater NOIDA, including re-validation of the already issued NOCs

in habited societies, where NOCs were issued before the matter was

taken over by this Court. These exemptions shall apply in relation

to the Amrapali Castle project in Greater NOIDA also.

The interlocutory applications which were listed and/or taken

up by this Court on the last date of hearing, viz. 11.12.2025,

shall remain on Board and shall be taken up for consideration on

the next date of hearing.

(DEEPAK GUGLANI)                                (PREETI SAXENA)
    AR-cum-PS                            COURT MASTER (NSH)
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